
33       Written Answers [27 MAR.  1992] to Questions 34 

SHRI M. ARUNACHALAM: According 
to the Delhi Municipal Corporation they 
have... 

SHRI SUBRAMANIAN SWAMY: He is 
not prepared for the  answer. 

THE MINISTER OF URBAN DEVE 
LOPMENT (SHRIMATI SHEILA 
KAUL): The Government has prepared 
a list of buildings that need to be looked 
into and in this way... 

MR. CHAIRMAN: Are DDA buildings 
included in them? Have you looked into DDA 
buildings specially because they are also 
under use? That is what he wants to  know. 

SHRIMATI SHEILA KAUL. Even in 
Pritampura there are certain buildings 
constructed by DDA which need to be looked 
into because it has corae to our knowledge 
that they are not properly done. 

SHRI SUBRAMANIAN SWAMY: This is 
what I asked. My second question is, whether 
the Minister is aware that Raj Niwas in Delhi 
is also a dilapidated building. 

MR. CHAIRMAN: Which one? 

SHRI SUBRAMANIAN SWAMY: The 
Raj Niwas of Delhi where the Lt. Governor is 
supposed to stay he is staying somewhere else 
now whether that is also dilapidated and the 
Government has done nothing about it. 

SHRIMATI SHEILA KAUL: I beg your 
pardon, Sir. We know that Raj Niwas is a 
condemned building and the construction of a 
new Raj Niwas is under process and Delhi 
PWD is giving funds for, the construction of 
the Raj Niwas and the work is going on. 

MR. CHAIRMAN: What are you going to 
do to that building? Are you rebuilding or 
something? 

SHRI SUBRAMANIAN SWAMY: It is a 
condemned building and so it will come 
down. 26  R,S —2.  

MR. CHAIRMAN: Are you rebuilding it 
or permitting it to come down by itself? 
(interruptions)... Question Hour is over. 
Papers to be laid. 
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